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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE AND MINISTER 
OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR. 
ABRAR AHMED) : (a) and (b) There is no 
proposal at present under consideration of the 
Government for merger of any nationalised 
bank. 
LOSSES     INCURRED      BY     PUNJAB 

NATIONAL BANK 
2579. SHRI VIRENDRA KATARIA: Will 

the Minister of FINANCE be pleased to state: 

(a) whether it is a fact that the Punjab 
National Bank is incurring heavy losses every 
month since the merger of New Bank of India 
with it; and 

(b) if so, what are the details thereof ? 
THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE AND MINISTER 
OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR. 
ABRAR AHMED) : (a) and (b) Punjab 
National Bank have reported that the impact 
of merger of erstwhile New Bank of India will 
be known only after the accounts for the year 
ending 31st March, 1994 are finalised by the 
bank. 

CHELLIAH     COMMITTEE      RECOM-
MENDATIONS 

2580. SYED SIBTEY RAZI : Will the 
Minister of FINANCE be pleased to state : 

(a) whether some sections of Trade and 
Industry have requested Government to 
lower the corporate tax rate to 40 per cent 
in terms of recommendations made by the 
Chelliah Committee; 

(b) if so, the details thereof; 
(c) whether Government propose to take 

some action on these requests; and 

(d) if so, details thereof and if not, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANIMIASHEKHAR   MURTHY)   :   (a) 

and (b) Yes, Sir. A number of Associations of 
trade and industry in their pre-budget 
memoranda to the Government have sug-
gested that the corporate tax rate may be 
scaled down to 40 per cent. 

(c) and (d) The Government's decision 
thereon would be reflected in the Finance Bill, 
1994. 

 


